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8.0. 516(E).—In exercise of the powers conferred
by Section 4 of the Insurance Regulatory and Development
Authority Act, 1999 (41 0f 1999}, the Central Government
hereby appoints Shri T. S. Vijayan as Chairperson, Insurance
Regulatory and Development Authority with a fixed pay
package of Rs. 3.75 lakh per month (without facility of house
and car) for a period of five years from the date of
assumption of charge or till he attains the age of 65 years
or until further order, whichever is earlier.

[F. No. R-16011/01/2012-ns.-1]
PRIYA KUMAR, Director (Insurance)
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